
REG ISTERE:D 

CENTRAL ADMINISTRATIVE TRIBUNAL 
BANGALORE BENCH 

Commercial Complex(BDA) 
Indiranagar 
Bangalore - 560 -038 

Dated: 

LICATION NOS. 449 to 452 & 577 to 592/87(F) 

Applicants 	 Respondent. 

Indian National NGOs Association 	 The Secy, Rio  Defence & 11 Ore 
of Army Eiectronis Inspection 
& 16 Ore 

To 

Shri K. Ramanüjam 
Chairman 
Indian Nation1  1 NGOs Association 
of Army.Elactronics Inspection 
C/o CIL,. )C Nagar P.O. 
Banga lore - 560 006 

Shri A.N. Iiazjndar 
Foreman 
Controllerate of Inspection 
Electronics (CIL) 
X Nagar P.O. 
Bangalore - 560 006 

3, Shri H. Prehajada Rso 
Foreman 
Controllerate of Inspection 
Power Systems (cIP) 
C Nagar P.O. 
Bangalore - 560 006 

Shri M.A. Hardikar 
Foreman 
Controllerate of Inspection Radar(CIR) 
)C Nagar P.O. 
Bangalore - 5O 006 

Shri S. Srthivsan 
Foreman 
Inspectorate of Electronics 
CNagar 

Bangalore - 560 006  

6, Shri S. Badrinath 
Asst. Foreman 
ontrollerate of Inspection 
Electronics(CIL) 
3C Nagar P.O. 
Bangalore - 560 006 

7. Shri R. Kriahnemurthy 
Asst. Foreman 
Controllerate of Inspection 
Electronics (CIL) 
3C Nagar P.O. 
Bang$10t - 560 006 

8.Shri K. Narasimhamurthy 
Asst. Foreman 
Controllerate of Inspection 
Electronics (CIL) 
3C Nagar P.O. 
Bangalore - 560 006 

Shri H.B. RamanUjam 
Asst. Foreman 
Inapectorate of Electronics 
JC Nagar 
Bangalore - 560 006 

Shri M. S.lvaraj 
Asst. Foreman 
Controllerate of Inspection 
Power Systems 
ZIC Nagar 
Bangalore - 560 006 

. .. .2 
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The Controller 
Controllrte of Inspection 
Electronics (CXL) 
)C Nagar P.O. 
BangalorO - 560 006 

21, Shri P.T Gee Varghsse 
Foreman 
Controllrats of Inspection 
(Radar),3C Nagar P.O. 
Banoalori - 560 006 

Shri T.V Venugopala Iyer 
Foreman 
Controllerate of Inspection 
Power Sytems 
3C Nagar P.O. 
Ministry of Defence (DGI) 
Bsngalore - 560 006 

Shri N.AL Ramapraaad Narayen 
Foreman 
Controllerate of Inspection 
Electronics (CXL) 
Minietry of Defence (OGI) 
JC Nagar P.O. 
Bengalori - 560 006 

Shri S. ~ajarathnam 
Aset. Foeman 
Inepectoate of Electronics 
Miniatry of Defence, RK Puram P.O. 
Secunderbad - 500 556 (A.P.) 

Shri Y.S lagannathe Rao 
Aset. Fo!sman 
Controllrate of Inapection(Radar) 
Minietry of Defence (OGI) 
3C Nagar P.O. 
BengalorO - 560 006 

Shri N. Paul Pandien 
Aset. Fcsman 
ControllIate of Inspection 
Systems 
1569 Gough Lines 
TrizsulghOrry Post 
Secund.rbad - 500 015 (A.p.) 

Shri L. Upendranath Goud 
Asst. Foeman 
Controllrate of Inspection 
Systems 
156, Gouäh Lines 
Trimulghrry Post 
S.cunderbad - 500 015 (A,P.) 

Shri Anandathirtha 
Aset. Foreman 
Ccntrolle rate of Inspection 
E]!ectronics (CXL) 
36 Nagar P.D. 
8na1ors - 560 006 

.Shri J.K. Raghunathan 
at. Foreman 

Inspectorate of Electronics 
)C Nagar 
Banqalore - 560 006 

Shri G. Sadashivappa 
Aset. Foreman 
tispactorate of Electronics 
jç Hager 
Bénqalore - 560 006 

Shri V.C. Gupta 
Aet. Foreman 
C4ntrollerat. of Inspection 
Electronics (CXL) 
36 Nagar 
Bangalor. - 560 006 

SPri T.S. Ramachandra Rao 
Foreman 
Controllerate of Inspection 
ELectronics (CXL) 
X Nagar P.O. 
Bngalore - 560 006 

Shri J.V. Chandrashekara Rao 
Fcreman 
Ccntrollerate of Inspection 
Electronics (CXL) 
C Nagar P.O. 

8ncalore - 560 006 

Shri K. Nanjundappa 
Foreman 
Controllerate of Inspection 

Sy*tema 
C Nagar 

8noalor. - 560 006 

The Secretary 
Ministry of Defence 
Nw Delhi - 110 011 

The Director General of Inspection(OGI) 
Ministry of Defence 
Department of Defence Production 
Rcom No. 234, South Block 
DItQ P.O. 
NOw Delhi - 110 011 
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H. 
28. Shri S.C. Patel 

Aest. Foremai 
Inepeator.at. of Electronic. 

.....................: 	C/o Gun Carriage Factory 
V 	 Jabalpur - 482 011 (M.P.) 

Shri 1. Somaaekhara 
V 	 Foriman 

Controilerate of Inspection 
Electronjcé CIL) 	

V 

3C Nagár P.O. 
Ban9alore - 60 006 

Shri M.S. Padmarajajah 
Central Govt. Stng Counsel 
High Court Building 
Bangalore -. 560 001 

Subject $ SE DING COPIES W 

Please find 

in the abova sai 
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closed herswith. the copy of ORDER passed by this Tribunal 

pplications on 21-1-88. 

PUTY REGISTRAR 

Entl t As aboue 
	 (JuoIcIAL) 

V V V.V 



CENTR4L ADIIINISTRATItJE TRIBUNAL 

B A NGAL OR £ 

DATED THIS THE 21ST DAY OF JANUARY, 1988. 

Pres 
Han' ble Shri Justice K.S. Puttasuamy, Vice-Chairman 

nt: 	 and 
- Hon'ble Shri L.H.A. Rego, Nember (A) 

APPLICATION NOS, 449 TO 452 & 577 TO 592/87 

ndian National NGOs Association 
1' Army Electronics Inspection 	... 	Common applicant 
1° CIL, Bangalore-6. 	 A.Nos.449 tp 

452/87. 

 .N. Nazumdar, Foreman, ... 	Applicant in 
CIL, JC Nagar, Bangalore. A.No. 577/87.. 

 H. Prahaladarao, Foreman, ... 	Applicant in 
CIP, JC Nagar, Bangalore. A.No. 578/87. 

 M.A. Hardikar, Foreman ... 	Applicant in 
CIR, JC Nagar, Bangalore. A.No. 579/87. 

S. Srinivasan, Foreman, 	 ... 	Applicant in 
I 

I 
 nspectorat@ of Electronics, 	 A.No. 580/87. 
J.C. Nagar, Bangalore. 

 S. Badrinath, Asst. Foreman, ... 	Applicant in 
CIL, JC Nagar, Bangalore. A.No. 	581/87. 

 R. 	Krishnamurthy, Asst. Foreman, ... 	Applicant in 
CIL, JC Nagar, Bangalore. A.No. 582/87. 

B. K. Narasimhamurthy, Asst. Foreman, ... 	Applicant in 
CIL, JC Nagar, Bangalore. A.No. 583/87. 

 H.8. Ramanujam, Asst. Foreman, ••1 	Applicant in 
Inspectorate of Electronics, A.No. 584/87. 
J Nagar, Bangalore. 

 N. Selvaraj, Asst. Foreman, .. 	Applicant in 
r47 	. CIP, JC Nagar, 	Bangalore. A.No. 585/87. 

, 
-. 	'1$.Anandathirtha, Asst. Foreman, ... 	Applicant in 

JC Nagar, 	Bangalore. A.No. 586/87. 

2 	12 K. Raghunathan, Asst. Foreman, ... 	Applicant in 
of L, JC Nagar, Bangalore. A.No. 587/87. 

,-13YG. Sadashivappa, Asst. Foreman, ... 	Applicant in 
I of L, JC Nagar, Bangalore. A.No. 588/87. 

 V.C. Gupta, Asst. 	Foreman, ... 	Applicant in 
A.No. 	589/87... CIL, JC Nagar, Bangalore. 

T.S. Ramachandra Rao, Foreman, 	... 	Applicant in - 	Cntroj1erate of Inspection 	 A.No. 590/87. 
Electronics, JC Nagar, Bangalore, 
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J.V. Chandrashekara Rao, Foreman, 
Controllerste of Inspection 
Electronics JC Nagar, Bangalore. 

K. Nanjjndappa, Foreman, 
Control].erate of Inspection 
Power Systems, JC, Nagar, 
Bangalore. 

V. 

1. Union of India, reprisented by 
the Secretary, Ministry of. 
Defence, New Delhi. 

2, The Director General of Inspection 
Department of Defence Production, 
Ilihistry of Defence (DGI) Room No. 
234 9  South Block, DHQ PU, 
New Delhi. 

3. The Controller, 
Controllerate of Inspection 
Electronics, 3C Nagar PU, 
Bangalore. 

4, P.1, Gee Verghese, Foreman, 
CIR, JC Nagar, Bangalore. 

S. T.V. Venugopala Iyer, Foreman, 
CIP, X Nagar, Bangalore. 

... Applicant in 
A,No. 591/87. 

Application in 
A.No. 592/87. 

Common respon-
dents in the 
above appli-
cations. 

Respondent No.4 
in A.Nos449 & 
590 - to 592/87. 

Respondent No.5 
in A,Nos.449 & 
590 to 592/87 
& respándent 
No.4 in A.Nos. 
452& 577 to 
580/87. 

6. N.A. Ramaprasad Narayan, Foreman, 
- 	CIL, JC Nagar, Bangalore. 

-.)I S. Rajarathanam, Asst. Foreman, 
) /J Inspectorate of Electronics, 

RK Puram P0, Secunderabad. 

B e  Y.S. Jagannatharao, Asst. Foreman 
CIR, JC Nagar, Bangalore. 

9. N. Paul Pandian, Asst. Foreman, 
.CIS, Secunderabad. 

Respondent No.6 
in A.No.449 & 
590 to 592/87 
& respondent No 
5 in A.Nos.452 
& 577 to 580/87 

Respondent No.4 
in ILNos.450 & 

I 	585 to 589/87 

Respondent No.4 
in A.Nos.451 & 
581 to 584/87. 

Respondent No.5 
in A.Nos.451 & 
581 to 584/87. 
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.... Respondent No.6 
in A.Nos.451 & 
581 to 584/87. 

Respondent No7 
in A.Nos.451 & 
581 to 584/87. 

00*0 RespondentNo.6 
in A.Nos.452 & 
577 to 580/87.: 

L. Upendranath Goud, Asst. Foreman, 
CI, Secunderabad 

S.C. Patel, Asst. Foreman, 
Inspectorate of Electronics, 
C/ GCF, Jabalpur. 

T. Somashekara, Foreman, 
CIL, 3C Nagar, Bangalore. 

(Shri M.S. Padmarajaiah, C.G.S.S.C. 
for Respondents I to 3) 

These applications having come up for hearing to-day, 

Vice-Chairman made the following: 

OR 0 E R 

In these applications made under Section 19 of the 

Administrative Tribunals Act, 1985, the applicants have 

soughtfor diverse reliefs which are resisted by Respondents 

1 to 3 on more than one ground. 

2. - Shri K. Ramanujam, the Chairman of the first applicant, 

the authorised representative of all the other applicants, 

files 	Memo praying for permission to withdraw these appli- 

cations with liberty reserved to approach the Hon' ble Supreme 

Court jnder Article 32 of the Constitution. Shri M.S. Padma-

rajaiah, learned Senior Standing Counsel, appeaing for 

Respondents 1 to 3 opposes the permission sought by the 

applicants. 

We see no merit in the objectionS urged by Shri Padma- 
\\ 
?' 4? '--------' - rajaiah. We consider it proper to grant the permission 

sought by the applicants. We, therefore, accord permission 
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sought by the, applicants and dismiss these applications 

as withdrawn by them with liberty reserved to them to 

approach the Supreme Court. But in the circumstances 

of the cases, we direct the parties to bear their own 

costs, 

n 

vice—Chairr_ 1M 
	

Membe(A)(''" (' 	- 

bsv/Mrv. 	
TRUE copY 

(Yt) 
;i.L AD 	

'••J TIUN 
B\; ,\LOrL- 



REGISTERED 

CE:NTRAL ADMINISTRATIVE TRIBUNAL 
BANGALORE. BENCH 

Commercial Complex(BDA) 
- 	 -. 	md iranagar 

Bangalore - 560 038 

Dated * 13 APR'988 

REVIEbI APPLICATION NOS. 	11 to 27/88 
IN APPLICATION NOS. 449 ti452 & 577 to 592/87(1) 

Applicants 	 Respondents 

Indian National NGOa Asaoiiation 	V/a 	The Secretary, Rio (fen & 11 Ore 
of Army Electronics Inspection 
& 16 Ore 

To 
6, Shri S. Badrinath 

1. Shri K. Renujam Aest. Foreman  
Chairman Controllerate of Inspection  
Indian National NGOs Aesociation Electronics (CIL)  
of Army Electronics Inspection Nagar P.O. 
C/o Controllerate of Inspection 

 
Bangalore - 560 006  

Electronics (CIL) 
C Nagar P.O. 7.. Shri 0, KriehnarnurthY 
Bangalore - 560 006 Aest. Foreman 

Controllerate of Inspection  
2, Shri A.N.Mezumdar Electronics (CIL)  

Foreman Nagar P.O.  
Controllerate of Inspection Bangalore - 560 006 	 : 
Electronics (CIL) 
C Nagar P.O. Shri K. NaraslJnhamUrthY 
Bangalore - 560 006 ASBt. Foreman 

Shri H. Prahaledarao 

 
Controllerate of Inspection 

3. Electronics (CIL)  
Foreman 3C Nagar P.O.  
Controllerate of Inspection Bangalore - 560 006  
P ower Systems (cIP) 
C Nagar P.O. 9. Shri H.B. Ramenujam 

Bangalore - 560 006 Aset. Foreman : Inspectox'ate of Electronics 
4. Shri M.A. Hardikar 3C Nagar  

Foreman F Bangalore -  560 006 
Controllerate of. Inspection 
Radar (CIR) 10. Shri N. S,lvaraj  
JC Nagar pC Asat. Foreman  
Bangalore - 560 006 Controllerate of Inspection 

Power Systems (CIP) 
5. Shri S. Srinivaean 1C Nagar 

Foreman 
Inspector*te of Electronics 

Bangalore - 560 006 

JCNagar, Bangalore - 560 006 - 
.....2 



Shri Anandathirtha 
Aest. Foreman 
Controllerate of Inspection 

Elect+nics (CXL) 
C Nagar p. o. 
Banqalre — 560 006 

Shri 3K. Raghunathan 
A88t. Foreman 
Inspecorate of Electronics 
3C Nagar 
Bangalore — 560 006 

Shri G. Sedeehivappa 
Asat. Foreman 
Inspect,rate of Electronics 
JC Nagar 
Bangaloke — 560 006 

Shri V.. Gupta 
Asat. Foreman 
Controlierete of Inspection 
Electronics (CXL) 
C Nagar 

a 	- Cg.fl fln 
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15. Shri T.S. Ramachndra Rao 
Foreman 
Controllerate of Inspection 
Electronics (CXL) 
ZJC Nagar 
Bangalore — 560 006 

16. Shri 3.V. Chadrashakara Rao 
Foreman 
Controllerate of Inspection 
Electronics (CIL)\ 
)C Nagar 	 II  
Bangalore — 560 006 

M. Shri K. Nanjundapra 
Foreman 	 I 
Controllerate of Inspection 
Power Systems (CIP 
ZC Nagar 
Bangalore — 560 006 

Subject 

Please 

in the above 

6ncl * As 

— flJIJ J1J!J 

SENDING COPIES OF ORDER PASSED BY THE BEN!i 

d enclosed herewith the copy of ORDER' passed by this tribunal 

id applications on 	22-3-88. 

- 	 I 
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CENTRAL ADMINISTRATIVE TRIBUNAL 
- 	 BANGALORE 

DATED THIS THE 22ND DAY OF MARCH, 1988 

Hon'ble Shri Justice K.S. Puttasuamy, Vice—Chairman 
Present: 	 and 

Hon'bl'e Shri L.H.A. Rego, Member (A) 

RE\JIEU APPLICATION NOS. 111027/1988 

 Indian National NGOs Association 
of Army Electranic,s..Inspectjon 
C/o CIL, Bangalore, 

... Applicant in 
R.A. 	No.11/88' 

 A.N. Mazumdar, Foreman .., Applicant in 
CIL, 	JC Nagar,' Bangalore. R.A. 	No.12/88 

 H. Prahaladarao, Foreman ... Applicant in CIP, 	JC Nagar,.Bangalore. R.A. 	No.13/88 

 M.A. 	Hardikar, 	Foreman, ... Applicant in 
CIR, JC Nagar, Bangalore. R.A. 	No. 14/8 

 S. 	Srinivasan, 	Foreman, 
Inspectorate of Electronics, ... Applicant in 
JC Nagar, Bangalore. R.A. 	No.15/88 

 S. 	Badrinath, Asst. 	Foreman, ... Applicant in 
CIL, 	JC Nagar, Bangalore. R.A. 	No.16/88 

 R. 	Krishnamurthy, 	Asst. 	Foreman, ... Applicant in 
CIL,JC Nagar, 	Bangalore. , R.A. 	No.17/88 

B. K. 	Narasirnhamurthy, 	Asst. 	Foreman, 	• ... Applicant in 
CIL, JC Nagar, Barujalore. 'R.A. 	No.18/88 

9. HB Ramanujam, Asst. 	Foreman, 
Ir,spectorate of Electronics, ... Applicant in 
JC 	Nagar, Bangalore. 	' R.A. 	No.19/88. 

h/1 . M. Seivaraj, Asst. 	Foreman, ... Applicant in 
CIP, 	JC Nagar, Bangalore. R.A. No.20/88 

St 	ii. Anandthirtha, Asst. 	Foreman, ... Applicant in 
CIL, 	JC Nagar, 'Bangalore. R.A. 	No.21/88 

J.K. Raghunathan, 	Asst. Foreman, ... Applicant in 
I of L, JC Nagar, Bangalore. R.A. No.22/88 

'
hl 

 G. 	Sadashivappa, Asst. 	Foreman, ... Applicant in 
I of L, JC Nagar, Bangalore. R.A. No.23/88 

 V.C. 	Gupta-,.- Agsistant Foreman, ... Applicant in 
CIL, 	JC Nagar, Bangalore. R.A. No.24/88 

 T.S. Ràmadhandra Rao, Foreman, ... Applicant in 
CIL, JC Nagar, Bangalore. R.A. No.25/88 



 

 

 

 

 

 
 

 

 

 

S.' 

Applicant"in 
R.Im No .26/88 

Applicant in 
R.A. No.27/88 

U 
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J.V. Chandrashekara Rao, Foreman, 
OIL, JC Nagar, Bangalore. 

Nanjundappa, Foreman 
NP, JC Nagar, Bangalore. 

V. 

Union of India, represented b. y 
the Secretary, 1inistry of 
Defence, New Delhi. 

The Director General of Inspection 
Department of Defence Production, 
11/0 Defence (DCI), Room No.234 0  
South Block, DHQ0 Jeu Delhi. 

The Controller, 
CIL, JC Nagar PD, 
Bangalore. 

PT Gee \Jerghese, Foreman, 
NP, JC Nagar, Bangalore. 

T.V. Venugopala Iyer, Foreman 
CIP, JC Nagar, Bangalore. 

N.A. Ramaorasad Narayan, Foreman 
OIL, JC Nagar, Bangalore. 

S. Rajaratnam, Asst. Foreman, 
I of L. R.K. Purarn P0. 
Secunderabad. 

YS. Jagannatharao, Asst. Foreman, 
CIR, JC Nagar, Bangalore. 

N. Paul Pandian, Asst. Foreman, 
CIS, Secunderabad. 	- 

Upendranath Goud, Asst. Forerna/n, 
CIS, Secunderabad.' 

S.C. Patel, Asst. Foreman, 
I of L, C/o. GCF, Jabalpur. 

12. T. Somashekara, Foreman, 
OIL, JC Nagar, Bangalore. 	 Common Respondent 

These applications having come up for hearing to—day, 

Vice—Chairman made the followinq: 

0 R D E R 

In these applications made under?  Section 22(3)(f) 

of the Administrative Tribunals Act, 1985 ('the Act') 

the applicants have sought for a revew of our order 

dated 21.1.1988 dismissing their A.Nos. 449 to 452 and 

577 to 592 of 1987. 
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Shri K. Ramanujam, Chairman of the Indian National 

NGOs A 
11  sociation, Army,  Electronics Inspection, Bangalore, 

who isrepresenting the applicants as before submits that 

the appliàants had withdrawn their earlier applications 

under a bonafide mistake and that they are unable to 

approach the Hen' ble Suprrne Court under Article 32 of 

the çonstitution.and on those grounds we must review our 

earlier order, restore the applications to their original 

fle and determine them on merits. 

We dismissed A.Nos. 449 to 452 and 577 to 592 of 

1987 on the ground that the applicants themselves sought 

our permission to withdrawthem with liberty reserved to 

approach the Supreme Court. 

We will even assume that everyone of the grounds 

stated by Shri Ramanujam are correct. Even then also, 

all of therri will not 'constitute a mistake or an error 

apparent on the face of the record or a case of discovery 

of a new and important matter or evidence that was not 

7/kithin the' knowledge of the applicants to justify a review 
,--- 

(-'cur orJer under order .47 R.1 of the Code of Civil 
{ 	 . 

.\ 	tr-oedure applicable for a review under Section 22 (3) (f) 

of .the Act. We find no grounds to review our earlier order. 

copy 
 Onthe foregoing discussion, we hold that these 

review applications are liable to be rejected. We, there-

these applications at the admission stage, 

L 	
B1STRAT1V!i 	A 

thout notices to the respondents. 

sctl - 
MEMBER VICE-CHAIRf1Aj 	 (A) 


